21 Motion for suspension
of Quastion hour under Rule 388

Govemment, how can we be an opposition
party? Now, the hon member having had
expenence of aminorty Government, should
have knbwn that he was supported by two
parties which regarded themselves also as
oppostition parties (/Interruptions)

MR SPEAKER Mr Achana, youshouid
give him a patient heanng

PROF MADHU DANDAVATE Shall |
explain?

MR SPEAKER | will come to you

SHRI BASUDEB ACHARIA (Bankura)
He should speak the truth

MR SPEAKER | have permitted Shri
Dinesh Singh

SHRI! DINESH SINGH If they wish to
bask in the glory of having been party of a
government, | have no objection Butthereis
noprovisioninthe Lok Sabhaforasupporting
party (Interruptions) There 1s no provision
for a supporting party There s a ruling party
and the rest are opposition parties (Inter-
ruptions)

[ Translation]

MR SPEAKER Mr Chandra, is it nec-
essary to say yes or no? It Is not necessary

[English]

MR SPEAKER Mr
happened to you?

Soz, what has

(interruptions)

SHRI DINESH SINGH My difficulty 1s
that the hon members have not read the
rules if they point out from the rules that
there 1s a provision for a supporting party, |
shall withdraw But, the submission that |
wish to make with your permission Is that
Prof Kurien had written a letter to you, in
which he had explainedthat we, the Congress
() remainan oppasition party {/nterruptions)
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MR SPEAKER The Question Hour 1s
over

12.37 hrs.
WRITTEN ANSWERS TO QUESTIONS
[English]
Visit of King of Bhutan

*1 SHRIR M BHNYE Willthe Minis-
ter of EXTERNAL AFFAIRS be pleased to
state

(a) whether the King of Bhutan visited
Indta during the month of November, 1990,

(b) if so, the details of the talks held by
him with Indian leaders,

(c) whether any agreement has been
signed between the two countries as a result
of the talks, and

(d) if so, the details thereot?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI VIDYACHARAN SHUKLA)
(a) Yes, Sir The King of Bhutan paid a four
day wisit to India during November 23-26,
1990

(b) Duning his visit, the King of Bhutan
called on the President Shri R
Venkataraman He also met the Pnme Min-
ister, the External Affairs Minister and the
Finance Minister The discussions centred
round bilateral regional and multilateral Is-
sues of mutual concern

{c) A Memorandum of Understanding
was signed between India and Bhutan onthe
25th of November 4990, to prepare the De
tailed Project Report onthe TalaHydroelectric
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Project (Chukha Il) and Wangchu
Reservoir Scheme (Chukha lil).

(d) The Tala Hydroelectric Projectis a
run of the river scheme and 1s expected to
have an installed capacity of 1000 MW The
Wangchu Reservoir Scheme involves the
construction of a rock filled dam and I1s esti-
mated to have an installed capacity of 500-
600 MW. The detailled Project Reports are
expected to be ready by December, 1993
The Memorandum of Understandingis given
below in the statement

STATEMENT

Memorandum of Understanding Between
the Government of India and the Royal
Government of Bhutan Regarding the
Preparation of Detailed Project Reports for
the Tala Hydroelectric Project and the
Wangchu Reservoir Scheme in the
Wangchu Basin

The Government of India and the Royal
Government of Bhutan,

BEARING IN MIND the friendly reia-
tions subsisting between the two Govern-
ments and their pecples and mutual trust,
understanding and cooperation shown in
completingthe Chukha Hydroelectric Project,

NOTING THE successtul completion
ofthe Chukha HydroelectricProject, a shining
example of mutually beneficial cooperation,

NOTING FURTHER the desire of the
Royal Government of Bhutan to develop
additional hydro-power potential in the
Kingdom, particularly in the Wangchu basin,
and the Government of India’s willingness to
cooperate with and assist the Royal Gov-
ernment of Bhutan in attaining this objective,

HAVE, with respect to the develop-
ment of hydro-power in the Wangchu basin
in Bhutan, reached an understandingto carry
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out detailed investigations and prepare De-
tailed Project Reports (DPRs) for TALA HY-
DROELECTRIC PROJECT and WANGCHU
RESERVOIR SCHEME

I SUMMARY OF THE
PROJECTS
1. Tala Hydroelectric

Project

This 1s a run of the niver
scheme utilising a drop of
about 880 metres along
the course of the
Wangchu river down-
stream of the tailrace of
the existing Chukha Hy-
droelectric Project Asper
preliminary studies car-
ned out by the Chukha
Project Authority (CPA),
the scheme would com-
prise a diversion dam, 20
km long headrace tunnel,
an underground power
house and a 3 km long
tallrace tunnel An In-
stalled capacity of 1000
MW has been proposed
in the CPA studies

2. WANGCHU RESER-
VOIR SCHEME

This scheme will involve
construction of a dam to
provide storage on the
Wangchu niver and a
power station Two dam
sites hage been identied
for this storage scheme,
one belowthe confluence
of Piping rniver with
Wangchu (identified by
CPA) and another site 6-
7 km upstream (proposed
by Tata Consulting Engt-
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neers in their pre-feasibil-
ity report of July 1988). An
installed capacity of 500
to 600 MW has been
proposed in these pre-
liminary studies.

INVESTIGATIONS AND
STUDIES UNDER-
TAKEN TO DATE

At the instance of the
Royal Government of
Bhutan, reconnaissance
investigations of the
Wangchuriver weretaken
up in 1961 by the then
Central Water and Power
Commission of India.

Based on the above
mentioned investigations
and the Detailed Project
Report (DPR) prepared
thereafter, the Chukha
Hydroelectric Project was
taken up and completed.

The Chukha Project Au-
thority prepared pre-fea-
sibility reports on Tala
Hydroelectric Project and
Wangchu Reservoir
Schemein April, 1983 and
June, 1987 respectively
and on Torse Reservoir
Scheme in November,
1988.

Mrs. Tata Consutting En-
gineers (TCE), Bombay
prepared for the Royal
Government a pre-fea-
sibility report on Raidak
Hydro Power Scheme
(Wangchu Reservoir
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Scheme) and TorsaHydro
Power Scheme in July,
1988.

After detailed evaluation
of the CPA and TCE re-
ports by the departments
concerned in the Gov-
ernment of India as de-
sired by the Royal Gov-
ernment of Bhutan it was
decided jointly in Febru-
ary, 1990that the projects
in the Wangchu basin
merit further investiga-
tions.

An expert team from the
Central Electricity Au-
thority (CEA), National
Hydroelectric Power Cor-
poration Ltd., (NHPC),
Central Water Commis-
sion (CWC) and Geologi-
cal Survey of India (GS})
inspected the Wangchu
basinsitesfrom 6thto 11th
February 1990 and sub-
mitted a report.

In a meeting of the del-
egation of the two Gov-
ernments held in New
Delhi in April, 1990 both
sides agreed that prepa-
ration of Detailed Project
Reports for the two
projects in the Wangchu
basin should be taken up
simultaneously, if neces-
sary throughtwo separate
agencies.

SCOPE OF INVESTIGA-
TIONS

In order to preapare the
DPRs, the following field
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investigations are re-
quired:

Preliminary study of
Alternatives:

Preliminary investigations
should be undertaken for
evaluation of various al-
ternatives for location of
dams and alignment of
water conductor systems
for selection of the
schemes for detailed in-
vestigations.

Topographical Surveys:

This should cover the
entire areas fromthe dam
sites to the powerhouse
sites of the two projects.

Geological/Geo-physi-
cal and Foundation In-
vestigations:

This should be carried out
at the am sites and other
locations of the two
projects. it should include
detailed sub-surface ex-
plorations at various lo-
cations, geo-mapping,
drilling, drifting, water
percolationtests and other
mechanical tests.

Seismological Obser-
vations:

The historical data of
seismic activity and re-
gional geological set-up
should be reviewed to
arrive at the seismic pa-
rameters for the DPRs.
The studies should in-
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clude a plan for seismo-
logical observatories
covaering the projects’ ar-
eas to enable the Royal
Government of Bhutan to
set up a seismological
network for futurereviews.

Hydrometeorological
Observations:

Hydrometeorological ob-
servations for the two
projects should be started
immediately. Data to be
collected should include
rainfall, temperature, river
gauge and discharge,
suspended silt and water
quality.

Construction Material
Surveys:

Systematic sampling,
testing and evaluation in-
cluding petrographic ex-
amination and other spe-
cial tests for assessment
of susceptibility to alkali
aggregate reactivity, if re-
quired, should be under-
taken for both coarse and
fine aggregates, clay for
core material and other
construction materials.

Property Surveys:
This should be conducted
through the local

Bhutanese authorities.

Communication Sur-
veys:

In consultation with the
Royal Government au-
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10.

1.

thorities studies should be
undertaken to check the
adequacy of existing in-
frastructure, ptan the
routes to be adopted for
transportation of project
requirements, and assess
the need for upgradation
and widening of existing
roads and bridges.

Environmental Studies:

Environmental Impact
Assessment (EIA) stud-
ies should be undertaken
as per the requirements
of the Royal Government
of Bhutan.

Optimisation Studies:

Detailed studies shouldbe
undertaken to optimize
firm power, energy gen-
eration, installed capacity
and unit size based on
techno-economic consid-
erations and the system
requirements of india and
Bhutan.

Equipment Market

Studies:

Studies should be under-
taken and basic data col-
lected from different
manufacturers of gener-
ating andother eqiupment
for ensuring suitability to
local conditions and di-
mensioning of units to de-
cide the powerhouse and
switchyard layouts.
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Transmission Network:

Detailed studies shouldbe
undertaken to decide on
the system wvoltage and
the number of transmis-
sion lines to evacuate the
power generated.

Construction Methods
Studies:

In view of the shortage of
labour in Bhutan the
method of construction
adopted will be of great
significance. Studies
should be carried out and
necessary investigations
undertaken to optimise
mechanisation so as to
minimise labour require-
ments and construction
time. The possibilities for
employing Tunnel Boring
Machines should be ex-
plored.

REQUIREMENTS OF
INFRASTRUCTURAL
FACILITIES '

The camps for the
workcharged staff and
labourers will be located
near the work sites. Vari-
ous components of the
projects will lie between
Chukha and the
confluence of the
Wangchu and Piping riv-
ers. The Royal Govem-
ment of Bhutan shall pro-
vide the following
infrastructural facilities:
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(d)

Tala Hydroelectric
Project

Accommodation shall be
providedfor the office and
staff to be located at
Chukha. In case of diffi-
culty in providing neces-
sary accommodation at
Chukha, adequate land
for construction of tempo-
rary buildings at different
places for regular staff
plus workcharged staff
and labourers, estimated
at around 200 at the peak
period, shall be provided
by the Royal Government
of Bhutan free of cost.

Wangchu Reservoir
Scheme

Land for construction of
offices, stores and resi-
dential accommodation
tfor regular and
workcharged staff shallbe
provided free of cost by
the Royal Government of
Bhutan.

TIMEFRAME FOR
COMPLETION

The investigating agen-
cies will require three
working seasons for the
investigations connected
with the DPRs from the
dateof award of work. This
is subject to timely provi-
sion of infrastructural fa-
cilities by the Royal Gov-
ernment of Bhutan as
detailed in Section IV. In
addition, six months will
be required for the
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praparation of the DPRs.
Subject to the above, the
final report shall be com-
pletedby December 1993.

OBLIGATION OF THE
TWO GOVERNMENTS

The Government of India
and the Royal Govermn-
ment of Bhutan agree to
the preparation of the
DPRs, on a high priority
basis, through such
agencies in India and
Bhutan as may be deter-
mined by mutual consul-
tations for each of the
works detailed in Sections
Il and IV above.

Therespective obligations
of the two Governments
shall be as foliows:

The Royal Government of
Bhutan shall make avail-
able the infrastructural fa-
cilities detailed in Secton
IV above and shall bear
the expenditure thereon.

The Govemment of India
shall bearthe expenditure
for the preparation of the
DPRs of both the projects
except as provided for in
Section VI (1).

The selection and ap-
pointment of technical,
administrative and per-
sonnel of all other cat-
egories by the investigat-
ing agencies shall be
confined to the nationals
of either country. The
Royal Government of
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Bhutan shallissue identity
cards/permits without
payment of security de-
posit to all the above
mentioned personnel.
Who are Indian nationals,
and their families.

4.  The agencies involved in
the preparation of the
DPRs will depute techni-
cians and administrative
personnel to Bhutan ac-
cordingtothe requirement
of works at site. The Royal
Government of Bhutan
shall issue/renew identity
cards free of cost.

5. The Royal Government of
Bhutan shall provide fa-
cilities to ensure free
movement and transpor-
tation of machinery and
equipment connected
withthe investigation work
without levying and type
of fee, taxes and duties.

6. The Royal Government of
Bhutan shall make nec-
essary arrangements for
the acquisition of land,
buildings, the right of way
where needed, cutting of
trees necessary for con-
ducting the investigation,
and field facilities as may
be considered necessary
for the preparation of the
DPRs and shall resolve
administrative and other
difficutties , if any. The
payment of compensa-
tion, if any, and settiement
of claims or disputes
arisingin connection with
any arrangements shall
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be the so responsibility of
the Royal Government of
Bhutan.

7. The RoyalGovemmentof
Bhutan shallissue, onthe
recommendation of the
investigatng agencies, li-
cences to Indian contrac-
tors to participate in ten-
ders related to the inves-
tigations.

[ Translation}

MSTD or STD Facilities at Telephone
Exchanges in Gujarat

*2. SHRIC.D. GAMIT: Will the Minister
of COMMUNICATIONS be pleased to state:

(a) whether Government propose to
provide MSTD or STDfacility inthe telephone
exchanges at Mandavi, Songhad, Valod,
Kathor and Madhiin Surat District of Gujarat;

(b) if so, the details thereof; and

(c) the time by which this facility is likely
to be provided atthese telephone exchanges
and the steps being taken by Govermnment in
this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS (DR.
SANJAY SINGH): (a) and (b). Thetelephone
exchanges at Mandavi, Songhad, Valod,
Kathor and Madhi in Surat District are pro-
posed to be provided with STD facility during
this plan period.

The MSTD facility at Fort
Songhad is proposed to
be provided by March,
1991. The STD facility at
all these places will be
possible progressively by
1993.
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